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MINISTRY OF PARLIAMENTARY AFFAIRS
NOTIFICATION
New Delhi, the 24th April, 2026

F. No. 3/11/2016-Admnn.— The President is pleased to appoint Shri Anil Kumar, Under Secretary
as Deputy Secretary in an officiating capacity and on regular basis in the Level 12 of the Pay Matrix (Rs
78,800 - 2,09,200) w.e.f. 22.04.2026, until further orders.

KIRAN KUMAR, Under Secy.
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